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sation of the outstanding dues of the Coal
Mines Provident Fund :—

JuNg i, 190

West Bihar
Bengal
No. of certificate cases
filed upto 31.12.70 835 1, 960
No, of prosecutions
under the C. M. P, P.
apd Family Pension
and Bonus Schemes
Aot filed till 31.12,1970, 788 2,380
Prosecutions under sec.
&6 L P. C. (filed
upto 7.6.1971. 6 9
1,649 4,349

Celling on Land Holdlugs in Haryana

2464, SHRI P. K, DEO: Will the
Minister of AGRICULTURE be pleased to
state :

(2) Wwhether the Haryana Government
recently decided to impose a unifrom ceiling
of 30 standard acres on all individual land
holdings;

(b) whether this decision was taken in
consultation with the Central Government;
ahd

(c) if so, the reaction of Government
in this regard ?

e MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAMEB P. SHINDE) : (a) to (c).
‘The proposal is under consideration.

‘hmmwgtfwvﬂﬁmm
e e grer wl w ay

' 2465, W gedr e Wl : war
wc vidft 4y var? o g w8 5

: {®)20 ¢, 1971 a5 WL AROE
W Ferorn st mmgrengc Rl o wfewadt

Wreitten Amswers 132

& weu-san, Wy g farr ¥ fead
&7 g @quT 97

(&) fray e Ag Dl & wu m,
AR

() fra¥ za g g § v ?

wiw s § Trww Wl (o) s
wifgw @, fd : (%) T el e
wgge fdr & 20 o, 1971 % WIX-

g ene fram gt A ) wdd af
APAT TH HHIT & (—

(miw? dr. a7 #§)

19t fedisw 1,24,081

2-qgrAqe faar 26,780

(@) ggsr #Ar DA F we &
St

() wa-riEt & @@ FAS 5,300
a1 g TrgT 9T g A

Setting up of Irop Pig Plant of Hissar
in Haryama

¢

2466, SHRI MANI RAM GODARA :
Will the Minister of STEEL AND MINES
be pleased to state whether Government
propose to set up a pig Iron plant at Hissar
in Haryana ?

THE MIMISTER OF STEEL AND
MINES (SHRI MOHAN' KUMARA-
MANGALAM) : Government have no pro-
posal to set up 8 big iron Plant i the
Central Sector at Hissar.

M/s Haryaoa State Industtial Develop-
ment Cosporation, a wholly Stste owned
undertaking of the Haryans Government,
have, however, applied for the gant of an
industeial liconoe undey the. indueccies (Dev.
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and Reg.) Act, 1951, for setting up a new in-
dustrial unit at Hissar for the manufacture
of 100,000 tonnes of pig iron per annum.
The application is being processed.

Working of Gentral Poultry Farms

2567. SHRI BRI RAJ SINGH-
KOTAH : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) the names and number of Central
poultry farms in each State in the country
with their total assets ;

(b) the assesment of losses | profits
during the last three years ; and

(c) the modernisation schemes to be
implemented during the 4th Five Year
Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
SHER SINGH); (a) There are only 3
Central Poultry Farms viz. Regional Poultry
Farm, Bombay, Regional Poultry Farm
Bhuybneshwar, Regional Poultry Farm.
Banglore, The farms are located in the
Siates of Maharashtra, Orissa and Mysore,
Information in respect of assets of these
farms is being collected and a statement
giving the requisite Information wiil be
laid on the table of the Sabha.

(b) The farms were set up for the pur-
poses of developing poultry charming in
the Westen, Eastern aud Southern regions.
They serve the cause of poultry development
by supplying quality stock to the poultry
keepers throughout the country at nominal
prices. As regards profits and losses requi-
site information will bo laid on the table of
the Sabha.

(c) Scheme of co-otdinated boultry
breeding bhas * been taken up on all these
farmas,
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KOTAM : Wil the Minister of LABOUR
AND  REHABILATION be pleased o
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(a) whether the refupees who came
to India during the Bangla Desh Moveinent
have express their desive to live in Jodia "
and

(b) if so, the reactions of Indian Govern-
ment thereto ?

THE MINTISTER OF LABOUR ANDP
REHABILITATION (SHRI R K. KHADIL~
KAR) : (a) Government of Inda ave not
aware of any such refugees from East
Bengal who have expressed a desire to stay
on in India.

(b) Does not arise. The policy of the
Government, however, is that these refugess
should return to thelr homes as soon as
favourable conditions are created in East

Bengal.

Under-Payment to Workcrs’ by Collierles
in West Bengal and r

2469. SHRI JAGDISH BHATTA.
CHARRYA : Will the Minister of
LABOUR AND REHABILITATION be
pleased to state :

(a) whether most of the collieties in
West Bengal and Bihar are doing umders
payment of wages to workers ;

(b) if so, the number of such collieries}
and

{¢) the steps taken by Government (o
stop the underpayment by the collieries ?

THE MINISTER OF LABOUR AND
REHABILITATION SHRI R K,
KHADILKAR) : (a) to (b). Information is
being collected and will be paced on the
Table of the House,

Mode of Granting Earned leave to under
ground Workers 1o Colileries

2470. SHRI B. K. MODAK : Will
the Minister of LABOUR AND REAN-
LITATION be pleased to state @

(a) the mode of granting eatned leave
to sarface and underground workers in
enltierier





